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D of Medieal Facili in
Delhi

4819. SHRI PADMACHARAN
SAMANTASINHERA : Will the Mini-
ster of HEALTH AND FAMILY WEL-
FARE be pleased to state 3

(a) whether Government are aware
¢hat the dispensary facility for the health
welfare of the people is in-adequate in
view of the total population of Union Terri-
tory of Dethi;

(b) if so, the total population of Delhi
and the daily average of indoor and out-
door patients in each hospital ; and

(c} the extra provision being made
for the development of health welfare in the
Union Territory of Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHR] JAGDAMBI PRASAD
YADAV) : (a) and (b) As on r1-10-77,
there are 346 dispeisariss in  different
systems of medicine being run by diffe-
rent agencies for a total populztion of
5340364 in the Union Territory of Delhi.
Kecping in view the resources available,
the number of dispensaries is not consi-
dered inadequate.

fc) It is proposed to establish two 500
bedded hospitals and seven 100 bedded
hospitals besides a chain of new dispen-
saries in Delhi. Proposals for adding
rore beds in some of the cxisting hospi-
tals are also in various stages of consi-
deration.

Vasectomisstion of Adivasis and
Harijan Bachelors

4820. SHRI SRIBATGHA DIGAL:
Will the Minister of HEALTH AND
FAMILY WELFARE be plcased to
state:

(a) whether during the previous regime
targe number of Adivasis and Harijans
who were bachelors were forcibly vasec-
tomised ;

(b} if 30, the number of such persons in
Orissa State Disurict-wise; and
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(¢) whether Governmeat would re-
‘canalise these persons at its own cost?

THE MINISTER OF STATE IN

DAMBI PARSAD YADAV) : (a)
o {c:. The information is being collected
from the Stares Union Territorirs and
would be laid on the table of the Sabha
when received.

Seb-post Offices in Block H.Q. in
Orissa

4821. SHRT SRIBATCHA DIGAL.:
Will the Minister of COMMUNICA-
TIONS be plrased to state:

7a) whether there are many Block Head
Quarters in Orissa State without having
Sub-Post  Offices;

by if so, what is the oumber  thereof,
District-wise; an

(¢} whea Government would provide
Sub-Post Offices o these places?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAJ) : (=) and (b). No,

-oaly Block

. There arc @
Headquarters out-of a-i0tal of 314in Orima.
State without Sub Post ces. These
27 Block Headquarters have ExoaDe-
partmental Branch Post Offices.  Districe
wise break up of the Block Headquarters
which do not have Sub Post Offices is
placed on the Table of the House.

(c) It is proposed to upgrade 10 out of
27 Extra Departmental Branch Post Off-
ces at those Block Headquarters into De-
partmental Sub Post Offices in the current
financial year. The upgradation of Post
Offices at the remaining 17 places is being
planned for 1978-79.

Beatement

District-wise break up of Block Head-
quarters which are without Sub Post
Offices in Orima State.

-
‘x
“w

No. o ¢
SL Name of the District Block
No. H. grs.
without
Sub-Post
Offices.
1 2 3
1. Dhenkanal . . . 1
2, Kalahandi . . . 6

3. Ganjam . . 1

4 Keonjhar, . . 2

5. Koraput . . 8

6. Mayurbhanj . . . 2

7. Sambalpur . . . 6

8. Sundergarh | . . 1
T

Postal Division in Kalnhawii, Orisen

4822. SHRI SRIBATCHA DIGAL:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the backward district
Kalahandi in Orissa State does not have
a ipostsl ivisow;

(b) whether a proposal to open a postal
division there is pending with Govern=
magut for & long time; and

{c) ifs0, when the mow division will be
opened and at which place?

THE MINISTER OF STATE IN
THE MINISTRY ‘COMMUNI-
CATIONS (SARI NARHARI Pl
SUKHBEO SAI) (a) Ye; S
Kahhandi  district in_Orisa does not
have & 'scparate Postal Division.

(b) No; Sir.
(¢) Does not arise.

Opeal of Yogo Ash in the
Coantry

v#ﬂzs. SHRI M. RAM GOPAL RED-
: Will the Minister of HEALTH AND
FAMILY WELFARE be pleasd w
state:

(a) whether on acceunt of the growing
popularity of Yoga in the country, Govern-
x:::t Propose to open more yoga ashrams;

(b) if so, the number of such ashrams
to be opened during the current year P

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (SHR! JAGDAMBI
PRASAD YADAV): (a) No. Clinical





